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Action Taken on Investigation in Construction Work

SHRI NEERAJ SHARMA, M.L.A.: Will the Urban Local Bodies Minister
be pleased to state-

the action taken by the Government on the investigation in construction
work of Hon’ble Chief Minister announcement no. 11313; and

The reasons for which no action has been taken by the Government

against the erring officers/officials so far?

Anil Vij, Urban Local Bodies Minister

Commissioner, Municipal Corporation, Faridabad vide order dated
20-11-2020 constituted a committee of Chief Town Planner, Additional
Municipal Commissioner and Senior Architect of the Corporation to
enquire into the matter and submit its report.

The enquiry report is yet to be submitted by the above committee. The
action against erring officers/officials will be taken based upon the

recommendations submitted by the committee in its enquiry report.
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